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INTRODUCTION

I, the Chaiman, Committee on the Welfare of
Scheduled Castes and Scheduled Tribes, having been
authorised by the Committee to submit the Report
on their behalf, present this | Twentieth Report.

( Tenth Lok Sabha) on tho Ministry of Steel -
Reservations for the employment of Scheduled Castes

and Scheduled Tribes in Visakhap atnam Steel Plant.

2. The Commi ttee took the evidence of the
representatives of the Ministry of Steel and °°
Visakhapatnam Steel Plant on 18.1.1993. The

Committee wish to express their thanks to the officers
of the Ministry of Steel and Visakhapatnam Steel Plant
for pladng before the Committee material and
infomation the Committee wanted in connection wi th

the examination of the subject.

3. The Report was considered and adopted by the

Committee on 30 March, 1993.

4, A Summary of conclusions/recommendations

contained in the Report is apended(Appen
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CHAPTER - I

REPRESENTATION ON THE BOARD OF DIRECTORS

_ )
(a) rganisati et .

Rashtriya Ispat\ Nigam Limited (RINL), a Public
Sector Undertaking, was incorporated on 18 February,
198&.' Vis-akhépatnam Steel Plant which wés aunit of
SAIL till then, was broucht under the control of RINL on
1.4.1982, The Plant has been constructed in “two over-
lapping phasés and its second phase units have been comni-

ssioned progressively during the years 1991 and 1992.

1.2  Rashtriya Ispat Nigam Limited has got a three

tier organis;a‘_l'.il.onal set up viz. Board of Directors, Fulla-
time Chaimén-c,u-n-Man aging Direc tor andﬂ full-time senior
level Executives in the rank of Executive Director/General
Manager/Depﬁty General Manager etc.(who head the major
functional Departments and Auxiliary/Service Departments)
The Ministrﬁr of Steel is looking after the working of the
Rashtriya Ispat Nigam Limi ted.

1.3 The major functional departments include Works,
Construction and Associated Designg Engineering, Finance
and Accounté,_ Materials Management, Marketing and Personnel
and Human Resources Development, while Auxiliary/

Service Departments include Management Services including
Industrial Engineering, Corporate Planning, Town Adminis-
tration including Township Maintenance, Medical and Public

Health, Law, Vigilance and Public Relations.



(b) Compositjon of the Bpard

l.4 It has been observed from the Preliminary Material
that the Board of Directors of Rashtriya Ispat Nigam Ltd.
comprises of Chairman-cum-Managing Director, three
functional Directors and five part-time Directors. There

is no SC/ST Member in the existing Board of Directors.

1.5 The functional Directors on the Board are appointed
by the Government in accordance with the guidelines

issued by the Department of Public Enterprises. The
selection of the incumbents is done by the Public Enter-
prises Selection Board (PESB). The recommendations of
PESB are placed before the kpointments Committee of the

Cabinet (ACC) for approval.

1.6 The Committ:> desired to know as to whether

the Ministry of Steel or Chairmman-cum=Managing Director

of Visakhapatnam Steel Plant had ever suggested/recommended
the name of any eligikle SC/ST candidate to PESB for
appointment as functional Director or part-time Director

in the Plant.

1.7 It has been submitted that while PESB invites
candidates working outside the Steel Sector, Ministry

of Steel also recommends internal candidates for c onsi-
deration by the PESB for gpointment against these posts

as and when vacancies arise., The criteria for recommending

internal candidates followed by the Ministry of Steel has



been to obtain list of eligible ex:cutives an: meke
recommendations. As there was no cligible 3C/3T candidates
in the feeder grades, no such candidates werc recommended

for appointment as functional Director.

1.8 The reply has been elaborgted further :

"As the project, till rccently, was still

under implementation, the part-time Directors
on the Board of Rashtriya Ispat Nigam Ltd.

have been Government officials from the
Ministry of Steel, Department of Cosl,

Railway Board and the State G- vernmeat

of Andhra Pradesh. Generally, the of7izials

at senior level dealing with problems

relating to the project have been associated.
The nominations have been made on the
recommendations of the concerned Department/
Government.®

1.9 It has been stated further that at present there
is no Director belonging to 5Cs/3Ts on the Board of any
of the 10 Public Sector Undertakings under the Adminis-

trative control of the Ministry of Steel.

1.10 During the course of evidence, the Committee
d2sired to know as to whether the Visakhapatnam Steel Flant
Authorities had ever taken up with the Mnistry that there

should be one Director from 5Cs/STs on their Joard.

‘1111  The Committee which also visited Visakhapatnam
Steel Plant during the course of their on-the-spot Study
Tour where they desired the Visakhapatnam Stcel Flant to
take up the issue of appointment of SC/ST Director on the
Board of Visékhapafnam Steel Plant with their Adminis-



trative Ministry, desired to know 'from the witncss as
to whether the matter was taken up.by the Visakhapatnam
Steel Plant with their Adminiétrative Ministry.

l.12 The witness stated :

"The policX regarding appointment of .
Directors in public sector enterprises

is decided by the DPepartment of Public
Enterprises and the appointing authority

is the Appointment Committee of the
Cabinet. Earlier, a similar suggestion

was examined by the Department of Public
Enterprises and they decided that it was
not necessary to appoint specifically 3Cs
or STs Director on the Board of the Company
with reference to 38th ieport of the
Committee on SC and ST."

1.13  The Committee then deisred to know th.: views of the’

Ministry regarding the appointment of SC/ST on the 3oard
of Directors, the witness submitted :

"My sbumission is, if a suitable

candidate is available, certainly

he should be appointed.” ‘
l1.14 The Committee wanted to have an unambigous
response of the Ministry as to whether a member ®from
Scheduled Caste and Scheduled Tribe should be appointed

on the Board of Directors, the witness replied :

"We will take it up with the Department
of Public Enterprises.”

1.15 To a further query to this effect, the witness

L3

explained :

"We will abide by the Directives of
Bureau of Public Enterprises.”



1l.16 To a specific query from the Committee as to
give their views over the issue of ;uﬁh an avpointment,
the witness agreed t o the suggestion of the Committece
that a member from 3cheduled Caste and Scheduled Tribe

should be appointed on the 3ocard of Directors.



1.17  The Committee observe that the functional
Directors on the Boards of the Public Sector
Undertakings are appointed by the Government in
accordance with the guidelines issued by the
Department of Public Enterprises and the selection
of incumbents is done by the PESB. They f urther
observe that at present there is no Director belon-
ging to SC/ST on the Board of any of the 10 Dlublic
Sector Undertakings under the Ministry of Stcel
including the Visakhapatnam Steel Plant. The
apparent reason for this has been attributed to
non-availability of eligible SC/3T candidates in

the feeder grades.

l.18 The Committee regret that at present thcre
are no official or non-official Directors on the
Boards of any of 10 Public 3ector Undertakings
under the Administrative control of the Ministry of
Steel and that the Committee's oft repeated
recommendation since 1980s (38th leport 7th Lok
Sabha) that 'one Schedulad Caste/Scheduled Tribe
person should be nominated as official or non-
official Directors on the Board of ecach Public
Sector Undertakings', has gone a begging acceptance

by the Government.



‘£ 1e19 The Committee very strongly recommend to

the Department of Public
Enterprises to issue necessary guidelines to

all the Public Sector Wweex Enterprises including
Visakhapatnam Steel Plant to the effect that

one of the Directors on the Board of each of them
belongs to SC/ST communities so as to ensure that
the interests of SC/ST empl oyees are safeguarded in

a more meaningful way.

1+20 The 6ommittee further recommend that the
Public Enterprises Selection Board should also
come forward with the panels of eligible SC/3T
persons from different sectors who may be consi-
dered for appointment on the Board of all the
Public Sector Undefﬁakings including the Visakha-
patnam Steel Plant.



1.19 The Committee very strongly recommend to

the Department of Personnel (Department of Public
Enterprises) to.incorporate suitable provision in

the Rules/By laws of all the Public Sector Enterprises
| including Visakhapatnam Steel Plant to the effect that
one of the Directors on the Board of each of them
‘belongs to SC/ST communities so as to ensure that

the interests of SC/ST employees are safeguarded in

a more meaningful way.

1,20 The Committee further recommend Phat the
Public Enterprises Selection Board should also

come forward with the panels of eligible SC/ST
persons from different sectors who may be consi-

der:d for appointment on the Board of all the

-Public Sector Undertakings including the Visakhapatnam
Stecl Plant.
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CHAPTER TII

RESERVATION IN SERVICES

(a) Recruitment made during the last three ycars

Year-wise recruitmant made by Visakh-onatnam Steel
Plant from 1989 to 1991, has shown that a large number of
vacancies in all categories of posts in resp.ct of 3Cs and
STs have been carried forward i.e.,_302,}£;57;nd 410 posts
relating to SCs and STs have becen carriea forward in the
years 1989, 1990 and 1991 respectively. The position in
respect of filling up of reserved Group 'A' posts had not
been satisfactory. The position in respect of ST vacancies
in Group 'A'. is all the more worse because number of carry
forward vacancies of STs hgz been found either increasing

ree

or constant and durlng these/years only 45 3Ts had been

appointed in Group 'A' Posts.

2.2 On being asked by.ihe_Qommittggnyo explg{n_the
reasons for carry forward of a large number of vacancies

in respect of 5Cs and STs during the years 1989 to 1991

for all the categories of posts, it had been statad that
the production units at Visakhapatnam Steel Piant were
completed and commissioned during the years 1989, 1990 and
1991. With the commissioning/operation of the manufacturing
units, the management had to resort to mas=1ve focrﬁi%ment
during these years. The total number of posts filled

during 1989 were 2524; in 1990 were 1626 and in 1991 were

2987. The backlog of reserved vacancies at the end of



1989 was of the order of 302 (120 for SCs and 18" for STs).
The intake of candidates'belonging to Sés”nnd 3Ts during
1990 and 1991 put together was 1172 (SC 927 and ST 245).
However, taking into account the vacancies roserved during
the recruttmaxt years of 1990 and 1991 and th- nacklog
carried forward from 1989, the backlog of unfilled reserved
vacancies at the end of 1991 increasad to 416 out of whioh

121 were for SCs and 289 for 3Ts.

(b) Staff Strength and Shortfalls
2.3 The staff strength and the shortfalls in all the

categories of posts ®» as on 1.6.1992 has been stated to

be as under :-

‘ Number of " P Fercentage
Category Total No. Percentage Shortfalls . ‘
of posts of posts E—-—E—isT-g‘ loyees SC g‘f >0 ST .S%M____ST__Shortfall‘

A 2332 264 51  11.32 2.19 86 124 3.60 5.32
8 388 47 5 12.11 1.29 11 18 2.84 4.64
C 12161 1970 537 16420 4.42 - 193 - 1.50
D 2434 385 288  15.82 9.37 - - - =
TOTAL 17315 2666 821 15.40 4.74

2.4 With regard to the position of the bucklog

vacancies in Visakhapatnam Steel Plant as on 1.1.1993, the

following information has been furnished to thc Committee :



Backlog ag on 1.X.1993 in VSP
Crup A Goup B Groyp C . Group D

sC 8T sC ST SC ST SC ST
Works 24 71 1 3 63 120 B -
Constructin 44 25 - - - - - -
NOn-Works 19 10 - - 11 122 S "3
Total 87 106 1 3 79 142 40 3
(c) Reasons and Remedies for Shortfalls
2.5 Reasons for shortfalls in the employment of 3&s

and STs as against their reserved vacancies are:

.™on-availability of SC and ST candidates
particularly in Group 'A' posts. In the
case of STs, the shortage of candidates is
more ascute, inspite of continuous efforts to
jdentify SC/ST candidates and also after
giving relaxation".

2.6 As regards the remedial measures to wipe out the

shortfall, it has been stated:

(1) Special Recruitment Drive has been undertaken to
fill the backlog vacancies of SCs and STs from
time to time}

(1) In certain cases where SC/ST candidates could not
qualify in the written tests for the posts of
Trainee in different categories inspite of
relaxation in qualifying marks, by giving further
relaxation, some of the candidates have been taken
as Special Trainees with extended training period
in certain cases.



(iii) In certain cases like Store Keepers,
Secretarial Assistants etc.,the posts
were converted to Store Keeper Trainees,
Secretariat Assistant Trainees etc. and
SC/ST candidates having the minimum
educational gqualification but not
possessing required experience, technical/
professional qualification and/or the
prescribed qualifying marks in the written
examination are being considered for
recruitment as Trainecs and subsequent
absorption in the regular posts after
imparting training to them in necessary
skills like stenography, typewriting etc.

2.7 It has also been mentioned that efforts are
continuing to locate suitable SC/ST candidates by
Special Recruitment measures like exctusive
advertisement, not¥fying the posts to SC/ST
Associations and advertising the posts through

AIR, Dpordarshan etc,

2.8 The Committee desired to know the reasons for
the shortfall in Grouw A and B categories of posts in
respect of SCs andSTs and in 'C' categories of posts of
STs as well and the steps proposed to be taken to
reduce the existing shortfalls. In a written reply, it

has been ststed:

"The shortfall existing in Croup A category
in respect of SCs/STs and8Ts in Group 'C'
categories of posts is mainly due to non-
availability of suitable SC/ST candida tes
especially in technical streams. An exc}usive
advertisement is being issued for recruitment
of 77 posts of Sr.Trainees (CGroup C and 61
posts of Management Trainees ( Technical)
(Group A) and a few other posts. As regsrds
Grow B, the posts in this group get mostly
filled through promotion fram Croup C posts™.
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2.9 Tt has been further stated that Visakhapatnam
%‘QM’ A
Steel Plant has completed the s-eeond'constructiond)haSeM\[a
Some manpower in construction has become surplus. This
manpower is being re-deployed in workg departments, in a

phased ppgpner. After this prccess is completed, an

exercise will be made as regards further recruitment etce.

2.10 Asked to state the special efforts made hy
Visakhapatnam Steel Plant to ensyre that they get SUffiéisnlf
number of SC/ST candidates for Group /. posts, Visakhapatnam
Steel Plant management has stated in a written reply that
factor contributing to this is that .these posts are
comparatively at higher levels in the managerial cadre .
which made it more difficult to find suitable 3C/AT

candidates in these categories.

2.11 During the course of evidence the Committee
desired to know from the Visakhapatnam Stoel Plant authow -
rities as to how was it that they wer not getting enough
SC/ST ® technicians in 'C' category of posts, the repre-

sentatives of the Visakhapatnam Steel Plant submitted :

"In Group C, we have two categories of pcople.
One is technicians, whom we recruit at lower
level; and another is Chargeman category whom
we recruit at a higher level who will be
promoted and go to the category B. The gquali-
fication is Matric and ITI for technicians and
Diploma in Engincering for Chargeman. In both
cases, candidates are in short supply. They
are exposad to written test and many do not
pass. This has also been accentuated because
of the fact that our recruitment is very very



rapid in the last two or three years. Our Flant
Units are commissioned within a period of almost
two years. So, it is not that we have not got
the people; but there is a shortfall still
especially in STs.®

2.12 On being questionffed by thO'Committee to name
the posts against which ST candidateéiwere not available,

the witness stated @ -

"In the case of executive and supervisory

posts, the availability of the ST candidates

is very very inadequate. /is a matter of

fact, we have made a number of exclnsive
advertisements to recruit them, but it h=s

been a hercules. task to get these :zople.

We are facing avery difficult task i:ith

regard to a gr~vvs A and B posts. 3ut we

will be able t. make up 3Sroup B pos*s by

promotion from Group Z." .

2.13 As ¥ regards the availability of ST candidates,
the witness during the course of evidence submitted that

in spite of all the attempts, they were not getting ST

.candidates.

2.14 When Committee desired to know from the witness

that if the particular category of persons especially

STs were not available in any CGroup of posts, then how

did they propose to fill up those posts in view of the
existing backlog in Groups of posts, the witness explained ¢

"We are making an honest attempt. If we
are not.able to meet with success, then,

as you advised, we will try to club certain
posts and try to fill up those posts. OQur
last alternative x would be that we will
seek clearance of the'3o0ard to convert

some posts of ST into SC."
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2.15 As regards the backlog of ST candidates in
Group & posts, the witness informed the Committee that
'we are confident that we will be able to make up this

shortfall'.

2.16 The Committee desired to know from the witness
the time span in which it was proposed by Visckhapatnam
Steel Plant t» make up the backlog as far as Groups 'B!

and 'C' were concerned, the witness responded :

"Our planning is such that roughly within a
period of 18 or 24 months, we Should bo able
to make it upi 4And am other problems have
also come in. While commissioning the plant,
we have done a gnod job. We had to rccruit

a massive figure of 2500 people per ycar.

We did not have breathing #!me. Sunpose
candidates have failed, w. nad to call them
again., But that possibility is not there ¢.."

2.17 During the course of evidence, the witness
reiterated his earlier commitment regarding clcari>j the

backlog of Group 'B' and 'C' vacancies as follow:

".eeee as I have mentioned earlier in
reply to some of the questions put by some
of the Members, it will be our considerecd
and conscious efforts to see that within
18 to 24 months' time we fill up the
backlog in SC/ST categories.®

TR Gonan il Ao £ hn
2.18 In—&qun;ﬁzgn_:_jLJLjiff{ba nues£?gn as-t0 whether

the Visakhapatnam Steel Plant had conducted any study

about the non-availability of 3C/3T candidat:s in

2= v
technically specialised areas, it haé been stated:
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"During all these years, Visakhapatnam

Steel Plant Management has concentrated

on construction and commissioning of the

plant and in putting constant efforts in
securing adequate manpower to meet the

urgent requirements of manpower. +Vhile the
efforts have s> far been to get as many

SC/ST candidates as possible, no systcmatic
study has been carried out about the non-
availability of 3Z/ST candidates in taochni-
cally specialised areas. Now that recruitment
has tapped off, efforts will be made to
conduct a study in this regard, which may
help us in our efforts in filling th2 backlog."



2.20 The Committee note that despite the
massive recruitment exercises undertakén by the
Visakhapatnam Steel Plant during the y:arg 1989,
to 1991, to fill the backlog vacancies of 5Cs/sSTs
from time to time and the special recruitment
drives, there had been shortfall in recruitment
of SCs and STs in Group ., 3 and C posts. The
position has not improved much which is evidunt
from the backlog position as:on 1.1.1993 because
there still exists a backlog of 3Cs and STs in
Group A, B, C and D posts to the tune of 193, 4,
221 and 43 respectively. The backlog position in
respect of ST candidates particularly has been
found worse especially in A and C categories of
posts. The Committee have been told during
evidence that roughly within a period of 18 to 24
months, the undertaking would be able to clear
the backlog.

" 2421 The Committee are unhappy to note that

the existing backlog of vacancies in Visakhapctnam
Steel Plant in respect of 3Cs and STs in dif{erent
categories of posts and especially for STs in '.!
and 'C' categories of posts continues to rcmain
unfilled inspite of Special Recruitment Drives.

They, therefore, recommend to Visakhapatnam Stecl

+ Plant to ensure that all the backlog is liquidated
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within 18 to 24 months as has been mentioned

by the management during the course of evidence
and for this all the necessary ieasures likc
Special Recruitment Drive, conversion of posts
a;'trainees and grouping of posts otcs should be
taken. The Committee also desire .that in view
of the huge backlog of Scheduled Tribes, the
conversion of ST posts to SC posts as far as

possible'should he avoided.

2.22 The existing shortfall in Group '.\' and

'C'! posts has been ascribed to non-availability

of suitable SC/ST candidates specially in toechnical
streams. The Committee, therefore, recommend to
Visakhapatnam Steel Pléht'to make carnest efforts
to conduct a systematic study about the non;
availability of SC/ST candidates in technically
specialised areas becaus e they feel that it would
certainly help ViSakhapatnam-Steel‘Plant in their

refforts in filling the backlog and to devise

: effective ways and means to'achieve the purpose.



- 18 =

(d) Progedure for Bromotions

2.23 The promotions among staff are regulated in
accordance with the promotion policy and rules secparately

laid down for Executives and non-£Xacutives.

(e) Congessions /Relaxations to 35Cs/STs in Promotiops

2.24 I¥ has been stated that in respect of Non-
executive cases for vacancy based promotions, orders
regarding reservations are beiﬁg followed. In accordance
with the Directive on the subject, since all promotions
within Group 'A' are by selection only and no scniority
lists are maintained fcr the purpose of promotions, those
SC/ST Executives, who are senior enough in their
respective lines of promotion (LOPs) so as to be within
the number of vacancies for which promotion list is

drawn up are also included in the sclect list if they

are otherwise not found unfit for promotion.

(f) Promotions made during the last threc ycars

2.25 The total number of employees promoted in Visakha-
painam Séeéi-Plant in warious groups of posts during

1989, 1990 and 1991, the number and percentage of 3Cs and .
STs amongstjthem and the shortfalls in promotions have

been stated as under :-



Category - Shortfalls .
promotions romoted romotad -gag——iﬂﬂr
of posts . ‘pv-c-—-. 3-.1?_; ¢ - E-r-- e S >1s

- W

Total Na. of persons  Percontage

effected 5Cs 20s | 3Is

1289
J";\ - - - - - - -
C - - —-— - -— -— -
D - - —-— - - - L]
1990
A 07 01 - 14.29 - 1 -
B - - - -‘ - - -
C - - - - - - -
D - — - - - - —
1991
A 03 - - - - 1. =
B 13 1 - 769 - 1 1
C -— -— -— III- —-— - -
D — -— -— -— _— —-— —-—
2.26 The Committee observed from the above statement

that although 10 emplioyees were given nromotion in

Group 'AA' posts during 1989, 1990 and 1991, only one

SC was promoted. Similarly, in Group '3' rosts

although 56 employees were promoted during these years,
only 6 SCs were given promotion. However no ST has been

promoted in any of the Groups.



(g) Causes of Shortfalls in Promotions

2.27 The shortfall has been statad cdus t> non-availability

of eligible candidates for promstion.

2.28 In reply to an cother guery in this connection,

it has been stated :

"Visakhapatnam Steel Plant was completed
and commissioned in July 1992 and dedicated
to the Nation by the Prime Minister on 1st
fiugust, 1992. During the period 1989 to
1992, most of the manufacturing units of
Visakhapatnam Steel Plant were completed and
commissioned in quick Succession. With a
view to ensuring operations of the manufac-
turing units, the management had to> resort
to large scale direct recruitment, and only
a small percentage of posts were filled
through promotions of employees who were
recruited in earlier years. .t the

initial stages of the organisation ,
therefore, it was not possible to ix any
quota between direct recruitment and promotions.
As the organisation grows and more and more
employees Start becoming eligible for
promotion, the aspect of fixing such

quotas for recruitment zand promotions

will be considered."

2.29 Asked by the Committee to state the reasons for
poor performance on the part of Visakhapatnam Steel Plant
in giving promotions to SC and ST candidates in the

Groups & and B, it was explained :

"It may be mentioned here that the details
of promotions effected in the years 1989,
1990 and 1991 pertain to vacancy based
promotions. It may be further mentioned
that out of 10 employees promoted to
Group 'A' during the year 1990 and 1991,

5 joined Visakhapatnam Steel Plant on
tran$§fer from SAIL plants when Visaxha-
patnam Steel Plant was a unit of SAIL.
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The balance 5 are the employees who are
directly recruited in Visakhapatnam Steel
Plant. Out of 2 reserved points for 3Cs
and 1 reserved point for ST, only 1 5C
point could be filled as therc was no
other SC/ST candidates who were eligible
for promotion to Group 'A' posts.

Subsequently, in the year 1992, the backlog
was reduced by promoting 2 more SC candidates,
one against the vacancy reserved for 3Cs

and the second one by exchanging the post
reserved for STs with an SC candidate. The
current backlog is thus '7nly for one SC
candidate which will be filled as and when

an SC candidate becomes eligible for
promotion, subject to suitability etc.®

As on date the position in regard to backlog in

promotions in Groups 'A' has been stated to be as follows:

No.of vacancies No. of posts Number 3acklog

filled by reserved promoted -

promotion STTTITT STOST 5¢ ST
20

03 0l O3% - ol -

#  One post reserved for 3T exchanged
for SC due to non-availability of
suitable ST candidates.
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2.31 Asked to exp.ain the reasons for nst effecting
any promotions in 'C' category of posts during all these
three years in Vis akhapatnam Steel Plant, it has been

stated :

"Bulk of the recruitment in 'C' category
_posts has been carried out in the years
1989, 1990 and 1991 by way of inducting
Jr. Trainees and 3r. Trainees who were
on training for a period of 18 months
before they were absorbed in regular
posts. They become eligible for vacancy
based promotion on completion of 4 years
of service. There was, therefore, no
vacancy based promotions during 3 year
period in Group 'C'."

2.32 During the course of evidence, while reblying
t» another query, the witness stated they did not expett
that there would be shortfall of candidates. Once the

qualifying period of four years was over, there would be

enough flow of candidates for promotions.

2.33 During the course of evidence while discussing
in-service training for promotions and on thc question of
giving further relaxation to SC/ST candidates who could
not qualify even after training for periods ranging from

18 months to 30 months, the witness responded s

"We will do it. We will work out that
scheme to give some sort of relaxation.
When the question of promotion from one
cadre to the other cadre arises, we will
give one or two more chances to SC/ST,"
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2.54  From the figures of the years 1989 to 1991,

the Committee Observe that the position in regard to
the promotion in Visakhapatnam Steel Plant in Gréups A,
B and C in respect of SCs/STs and more so in case of
ST: is not sati;factOry. Shortfall in promotions has
baen attributed to the fact that there are no eligible
SC/3T candidates for promotioni

2.3% The Committee further observe that in Visakhapatnam
Stczl Plant no separate quota for promotion and direct
recruitment has been fixed in the recruitment rules for
different categories of posts. HoOwever, they intend to
fix the same as the organisation grows and more and morec
employees start becoming eligible for promotions They
have been told that in Visakhapatnam Steel Plant with

a view to ensuring operation of the mqnufacturing.units,
the management had to resort to large=scale direct
rccouitment; and only a small percentage of posts were
filled through promotion of employees whO were recruited

in earlier years.

2,36 The Committee are informed during the course
of cvidence by the Ministry of Steel that they do not
expect that there will-be shortfall of candidates as

once the qualifying period of
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four years is over, there will be enough flow of
cantidates for promotion. The management of Visakhapatna
Stzel Plant also assured during the course of evidence
that in order to glve some sort of relaxation to SG/ST
candidates, when the question of promotion from one cadre
to other cadre arises, they will give One or two more
chances to them in clearing the tests for promotion.
Besides giving extra chances for passing promotion teste,
thz Committee rezcommend that minimum qualifying period o
service may also be relaxed suitably for SC/ST candidate
o0 that there is no occasion for carry-forward Of res=rv:
points as for as possible.
2,37 The Committee desire that Visakhapatnam Steel Plan
should clear the shortfall in promotions in respect'Of
Schzduled Castes and Scheduled Tribes in all the Groups
of pocts at the earliest and apprise them of the pronress

in this regard.

2.38 The Committee also recommend that separate quotas
for direct racruitment and promotion for different
categories of posts in the recruitment rules of Visakha=-
patnam Steel Plant should be fixed early so that the
shortfall in promotions due to non=availability of
éligible Scheduled Caste/Scheduled Tribe candidates can
be made up by temporary diversion of promotional posts

to direct recruitment quota and vice~versa.
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GHADTER ITI
SROCEDURAL M\TTERS

(=) RESERV.\TION DIRECTIVES ,

Percentage of reservations made in Visakhap atnam
Steel Plant in favnur of SCs andSTs applicable to
‘posts filled by Direct recruitment and posts filled

by promotion are stated to2 be as under:

osts filled by Direct Recruitment: SCs 815

A)  Group 'A' i) Management Trainees 15% 7% %
ii} Others 16% 7%
b) Gru» 'B!', 'C' & D! 15% 6%

c) Tosts filled by promotion 15% 7% %



3.2

which =

e

- 2&" ’
when asked to oxplain the circumstances under . __ .

h: roservriion pcrcentage on local or regional

basie was made applicable to Groud 'B' posts in Visa-

khenatnam Stacl Plant, it has been stated that the

perc-n.: s for .ndhra Pradesh i.ce 15% for Scheduled

Ca:cs 5

and 6.3 for Scheduled Tribes are being followed in

r.snect Of diroct recruitment to Group 'B' posts.

3.3.

It has boen explained further that posts falling

under Group 'B' in VSP comprised of non-executive category

of noste which zre primarily filled by promotion.

Hov:cwv ox,

at.timcs, to meet urgen requirements of

oxnericonced narcsons, direct recruitment is also resorted

v. @0, The Direct recruitment is done for these posts

throu-h local ecmployment oxchange, attracting candidates

fromn .\ndhra Pradesh Region.

3.4

During the uourse Of ufldence, in reply to a questio

as to how they hove arrived at this ‘decision, the

reoas

scntative of the Minictry of Steel Submitted :-

Crw-\-_.f)g

In this case, most of the posts in By—G—amd
A& aro £fillad up by promotion and therefore
the oxt-nt of direct recruitment is small.
Accoriin to my information, the company does
t loczlly. Therefore it is not coming in
the catcgory of All India rccruitment by
~ithor limited competitive examination - or
without it. Therefore they have adopted
the original standard which the presidential
dir;ct1v~ says is aoplicable to C & D group,
in i:ospoct of Group B alsol "



3.5 He submitted further $-

"It is because of the peculiar circumstances
where most of the posts are filled up by
promotion and there is very limited recruit-
ment. They are doing it only locally.”

3.6 The Chairman=cum=Managing Director of Visakhavatna:

t 20l Plant added =

"There is an understanding reached with the
Government of Andhra Pradesh that we must
take all the people at this category from the
local employment exchange only. That is why

this cannot be kegt %5 Al]l India post. As for
as promotion reservation 1s concerned,

15% for SC and 7% for ST is earmarked."
3.7 When the Committee pointed out the fact that
therc were clear instructions in the Presidﬁntial
Bircctives that Group 'B' posts were All India Posts
(the percentage applicable to these posts should be
15% and 7% for Scheduled Gastes and Scheduled Tribes,
r-spectively) and desired to know why the Presidential
Dircective had not been followed by the Visakhapatnam
St~el Plant, -he witness submitted é=-

"The Project has to move and the work has to go
on, So, it is a sort of a compromose formula.
It is not that the entire category has been
taken from them. We have resorted to All India
sclection for some posts of category'B'. That
means we have taken them from Steel Authority
of India and other allied Steel manufacturing
units to get experienced (SC/S5% candidates."

o r
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3.8 When the Committee pointed out that they
have not come cross any organisation in the country
vherc the recruitment to Group 'B' posts had been

localised and desired to know the basis for deviation
from the Presidential Directive in this regard, the

rcorcesentative of the Ministry of Steel explained :-

"The Ministry have of course, issued a
directive in 1991 and the understanding

is that most of the posts in Group 'B'

will be by promotion from Group 'C'. We
agree with you that if it has to be open
recruitment, it should be on all=India basis.
As the CMD has pointed out, .sametimes there
are local difficulties . which may strain

the management. But the Ministry is not in
favour of localising the recruitment.”

3.9 When the Committee pressed for direct
rocruitment on all_Indianasis for Group *B' posts
the witness concluded 2=

"We will take it up with the Management

to make it All=India cadre to the extent
there ic direct recruitment."



2.10 The Commi.ter regrct to note that in Visakhapatnam
Stozl Plant in violation of the Presidential Directives,

the nrrcentages prescribed for .indhra Pradesh i.e. 15%

for Schedulst Gestrs and 6% for Scheduled Tribes are made
annlicable inodiroct recruitment to Group 'B' posts '
whorcaz as per th: Presidential Directives these percehfagcs
siould hove bean 15% for SCs and 7%% for STs as the
rceruiiment in Groun {A' and 'B' casas is normally mahe in

all-=In"ia basis.

3.11 The Conui.t.2 observe that the posts falling uéﬂer
Groun 'B' in Visakhavatnam Steel Plant comprise of noéQ

ex cutive catcaor, of posts which they have been told are
fill.: by promotion. However, the Committce further obscrve
th=. 2. timoss to mcet urgent requirements of experienced
nerzons localised dircet recruitment is also resorted to for
Groupn 'B' postz. It has also been clarified during the
cours: of evidencoe thac the VSP has resorted to All India
Scleoction for some cetegory of posts in Group 'B' i.e.,
dir:ct reocruitm.at on all=India basis has been made in

Groun ;B' nosts.

3.12 Thz Ministry of Steel have however, subscribed to

th: visys of the Committee that if it has to be oren recruit-
men, it should L on All India basis and that the Ministry
is not in favour of localising the recruitment to Group 'B!
noste., The Sacrctary, Ministry of Steel also agreed during

th- cou~sc Of zvidence to take up with the VSP -management to
mak. -he¢ recruitment to Group '"B!' posts on all=India basis
to th. zxtent thiorce was @lirect recruitment.
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-

3.2 Th. Comradl t»> recommend tO the Ministry of

L 1

St . co immodiately take up this matter with the
Visalhooatmam Stcel Plant management and ensure that
Tt rocruitment by Viéakhnpatnam Stecel Plant to

Groay '3' postz ic made on all-India basis to the
ax--nt there iz dircct rocruitment to Group 'Bf

nor.s in ¥isakhapatnam Steel Plant as has been agreed
to by the renroscentative of the Ministry of Steel

during the course of the evidencee.



(B) ‘RESUTVMENT PLCSEUNE

- A AL W R B S s

3414 As regards. the procedure for recruitment of staff

Plant, it has b-.n stated that recruitment to non-executive
posts is carri:d out through Empioyment Exchange. However,
in & vuory few oxceptional cases where persons with expericnce
in é%uel Plant op.ration, maintenance and other related
arcas axc requircd; such persons are recruited by negotiation
or intcrnal circulation among Public Sector Stecl Plants
and other orgahisations. With regard to the posts in
exccutive catejory, bulk of the recruitment is carried out
at th> induction lecvel, i.e. Management Trainees for
Tochnical andtﬂd:inistrative-streams through open advertisc=-
meat on All Indiz basis involving a written test, group
diccussion and int.orview. However, wherever persons with
svnericnce ar: r.ocuir-d, recruitment is carried out at
anyronvinte lovels through open advertisements, circulation
o nosts in Public Sector Steel Plants and other organisation
an< 2lgo, in a fow case$, by negotiation after identifying
noreons with rouisite qualification, experience and

background.

.3.1% As‘regards, the sending of appointment/interview
le::-r: by reji:tered post, it has been stated that letters
Eallin;.fOr intzrview are sent under certificate of posting.

Anosoiniment Letters are invariably sent by Registered Post.’
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3,16 The Commitioe desired to know-as to how many
persons from SG/ST_catpgorieS with requisite qualification,
exnerience and background were identified and recruited
aft-: n:ioticticne in Visakhapatnam Steel Plant during

thao Lol 3,?ears. In a written reply, it has been statedi-

"isakhanatnam Steel Plant has been set up with
acdvanced ccchnologies with an investment of over

5, 8500 crores. Most of its work force was fresh
vithout any steel plant experience. ®ut of 15121
non—-executive employees, 6032 were Displaced persons,
vhose lan<s/dwellings have been acquired for VSP.
These employees belonged to agriculture background
and have no exposure to steel industry. For the

purpose of commissioning and operation of the
menufacturing units of the plant, the need for
experienced persons was felt. A. small number of
persons possessingy specialised expericence were
therefor-, included from other steel plants and
contracting agencies. The number of such persons
is about 100. There are however, no SG/ST ,
candidates in this category.?

’

3.17 The Committe: further enquired whether the Visakha-
patneain Steel Plant was intimating the reserved vacancies
to :the Director of SC/ST Welfare or Director of Social
WelZare in thﬂ‘state/UniOn Territory concerned after the
BEmployment Exchanne expressed its inability t0 sponsor
SC/ST canidates ayainst the vacancies referred to it, in
renly it has b 2n stated i~

"The non=--vailability of suitable candidates is
largely in the categories of STs and copies of the
notificz:ions involving posts reserved for STs are
endorsed t0 the Proiect Officer, Integrated Tribal
D:-velopm:nt Authority, Paderu (which is a tribal
area in Visakhapatnam region).... In the year 1992
we could select as many as 85 persons in Group 'D'
against réserved posts for Scheduled Tribes
throuqin this process.”
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3.18 Asked to explain the rationale behind sending tr
letters calling for interview under certificate of postin:
and appointment letters by Registered Post, it was
explained that the recruitment in each year in Visakhapat-
nam Steel Plant is about 2500 posts for the last 3 years.
The number of candidates called for written test, physical
test, interview, medical examination etc. was very large in
each recruitment year. Due to this huge volume of recruit-
ment, it has not beeﬁ possible to send intimation letters
for attending written test, physical test, e@tc. by Regis-
tered Post. Further, it may be mentioned 1 a2t the
recruitment is largely through the local empl oyment
exchange and notices about date, time, venue etc., of
test/int earview etc. are exhibited in the Ngtice Boards of
Visakhapatnam Steel Plant. Also, the employment Exchange
too displays the list of candidates sponsored against the
requisition of Visakhapatnam Steel Plant. The percentage
of number of candidates who appeared for interview vis-
a=vis the number of candidates called for interview is

90% approximately.

3.19 During evidence the Committee pointed out that in
some cases the letters were not reaching in time to people
and even registered letters got delayed some time. This
was more so in villages and thus, the very purpose of the
letter was defeated. The Committee therefore, desired that
it should be ascertained a to whether the letters had
really been received by the candidates and if not, they

must be given relaxation.



3.20 The Committee find that in Visakhapatnam Steel

Plant out of around 100 persons recruited by way of
negotiations or internal circulation of vacancies among
Public Sector St3al Plants and other organisations, none
belonged to SC/ST categories. The Committee recommend
to the Visakhapatnam Steel Plant authoritics to ensure
that the interests of SC/ST persons are also duly taken

care of whenever such recruitment in made in future.

3.21 The Committee note with appreciation that the
copies of employment notifications involving posts
reserved for Scheduled Tribes are endorsed by the
Visakhapatnam Steel Plant to the Project Officer,
Integrated Tribal Development Authority, Paderu (which

is a tribal area in Visakhapatnam region), and this has
helped them to select as many as 85 ST candidates in
Group 'D' posts in the year 1992. The Committece, however,
find that the Visakhapatnam is not intimating the reserved
vacancies to the Director of SC/ST Welfare or Director

of Social Welfare in the State after the -Zmployment
Exchange expresses its inability to sponsor SC/ST
candidates against the Qacancies referred to it by the

Vis akhapatnam Steel Plant.
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3.22 The Committce recommend to the Viszkhapatnam

Steel Plant that the practice of intimating reserved
vacancies to the Director of SC/ST Welfare in the State
concerned after the employment exchange expresses its
inability to sponsor SC/ST candidates against the vacancies
referred to it; should be strictly followed by the

Vis akhapatnam Steel Plant as per the directives on the
subject. The Committee feel that this would also, in
turn, help the Visakhapatnam Steel Plant to fetch the
requisite number of Scheduled Castes/>cheduldd Tribe

candidates with required standards.

3.23 The Committee do not agrce with the argument

putff orward by the Visakhapatnam Steel Plant that due to
huge volume of recruitment, it has not been possible to
send intimation letters for attending the written test,
physical test, etc. by registered post. Thec Committee
feel that it would be better if all the important

letters of appointment/interview etc. are s:nt to SC/ST
candidates particularly those residing in hilly, backward
and remote areas through Registered Post followed by a
copy through ordinary post so as to ensure that at least
one letter reaches the candidates well in time. They also
urge Visakhapatnam Steel Plant Management to cntertain

in subsequent recruitment the earlier applications of
those candidates who did not appear for written test/
interview and also applications of those candidates which

have been received directly.
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(C) INDICATION OF THE REASONS FOR-REJECTION OF SC
saly ST CANOTIATES TO EMPLOYMENT EXCHANGES.

324 It has bcen stated in the preliminary material
thzt th. procisec reasons for the fejection of Scheduled
Castce an. Schezdulad Triheméandidates are not indicated
by :h. apnointin~ authoritizs in Visakahpatnam Steel
Plan® to the Employment Exchanges soO as to facilitate
th:. lattr-r in sponsoring the right type of candidates

belonjing to th.se communities.

3.25 In renly to a query by the Committee as to why
such practice was not béing followed in Visakhapatnam
Steel Plant despitce the clear instructions to this
effoc. in th: revised Presidential Directives issued bo
Vi zakhapatnam Stcel Plant by the Department of Steel, it
has buen statec¢ th t due to bulk recruitment carried out
during the years from 1989 to 1992 in Visakhapatnam Steel
Plz:: ~“th an av.rage intake of about 2500 persons in
each rscecruitm:nt ycar, the practice of intimating
nr.cica» » asons '2r non-selection of SE/ST candidates to
Banloymi~nt Erchanges could not be followed. This was
alev dun to meagre staff strength in the recruitment
saction of th: P:rsonnel Department. Hereafter, it

will be ensurcd that this oractice is followedin all

cases 07 futurs rocruitments.,
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3.26 Duriny the course of evidence, the Chairman-cum=-

Manaring Dirsctor submitted -

A I mentioned, the recriitmentd were more
particularly in the years 1989, 1990 and
I991. OQur Personncl Department could not
Jjust manage to inform the failures or the
deficiencizs on the part of the Scheduled .
Casto 2no Scheduled Tribe candidates to the
Employment Exchanges in view of the shortage
of manpo./cxr available with us. Now the
majority of the selection. is over and for
the rest nart of it, we assure the Chairman
that in future, we will bring out such

cascs to the notice of the Employment
Exchangose®
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3.27 The Committce have taken a serious view
o the laps.e on ths part of Visakhapatnam Steel
Plant in not followiny the practice of intimating
nieci.e reasons for non-selection of SC/ST
candiates to Zmoloyment Exchanges despite the
clzar instructions to this effect in the revised
Prceilential Dir-ctives. They find thg reply
given by tho Visakhapatnam Steel Plant Management
a8 unzciisfactory and reocommend that in all cases
of fu.uro recruitments this practice should be
follouod by Viszkhapatnam Steel Plant without fail

as h-c bren assured by the Visakhapatnam Steel

+ Plcnt Management during the course of evidence.



-38-

(D) SZIDIN3 OF THi: COPIES OF THE ADVERTISEMENTS FOR
TECRUITMEIT TO THE RECOGNISED ALL INDIA ORGANIS\-
TIONS_OF SCHEDULED GASTES & SCHEDULED TRIBES.

P20 In r-~=vd to -ending of the copies of advertise=-
ment s fer racruitm .nt to the recognised All India Associa~
tions o7 Sch24ul- 2 Castes & Scheduled Tribes, it has b»en
statce in the prceliminary material that in some cases where
th? .~ .zorvagbo. s could not be filled through normal mothod,
the poste arc notified to such Associations. But this

nractice is followcd occassionally only.

3.29 Vhon asked to explain the reasons as to why th: above
oracilce was followed @ccasionally only when thery were
cleas instructions in the revised Presidential Directives
issuxd to Visakhapatnam Steel Plant by the Department of
Stool that sinwltaneously with the advertisement, the
vacon.les should b brought to the notice of recognised
SC,’ST Organisations, in a written reply, it has been
soal O e
"Whenevzo oxclusive advertisements for recruit-
ment of 3C, ST categories are 1ssued, copies of
vhich «r=» invariably sent to the SG/ST Associations,
In othor crses, this practice has not been

Tollowzi. This will be complied with strictly
in futurn» recruitmonts.®



———— e .
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3.30 The Commi tce regré‘é to note the dﬁission

on th: rart of Visakhapatnam Steel Plant in not

comnl ins withi?f;structiéns in the revised Presidential
Dir~ctives that rimultaneously with the advertisement,
thz v-cancies should be brought to the notice of
reconisecd SC/ST organisations. They desire that

thaco instructions are complied with strictly in futurec
as hat been ‘agrred to by the Visakhapatnam Steel

Plan: Msnagement zlso.
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CHAPTER IV - ORGANISATIONAL MATTERS

(a) Rogters

It has been stated that the rosters are maintaied
in the Visakhapatnam Steel Plant for direct recruitment
and promotion from the inception of the organisation

i.e. from f»pril, 1982,

"Officials from the Ministry are
deputed from time to time to
visit the different undertakings
for physical inspection of the
state of affairs 'with regard to
compliance with the reservation
orders. The rosters maintained
by the PSUs are also inspected
during such visits. The roster
of VSP was last inspected in
September, 1989 ",

4,2 During the course of inspection of rosters by
the officials from th: Ministry on their visits, some
serious shortcomings such as non-following of the
procedure for exchange of reserved vacancies between
8Cs anc $Ts, non-consideration of grouping of isolated
posts in CGroup 'A' not propefly filling the roster

points etc. had been observed,

4,3 Askedfto explain. for these serious lapses in the
maintenance of rosters in Visakhapatnam Steel Plant, the

Ministry have stated in a written reply as follews:-



"The vacancics could not be
exchanged as the backlog in
both the categories has
continued to exist. VSP
Management could not cét
sui table candidates in each
category for filling up the
vacancies in respective category.
As such, the question of exchange
of vacancies thereby taking more
than the number of vacancies '
reserved for the category has
not arisen. However, the
vacancies carried forward to
the 3rd year and subsequent years
have not been allowed to be
lapsed but carried forward to
future years. VSP was in the
process of construction and
completion. With a view to
ensuring earl y completion of
the project, the management has
been concentrating more on the
project and to provide necessary
manpower for commissioning and
operations. The question of
grouping »f posts in different
categorics will be taken up now,

The deficioncics pointed out in the
plotting of SC/ST candidates has
been removed and the rosters are
being maintained and properly

fol lowed".

4,4 During the course of evidence the representative

of the Vis@kbapatnam Steel Plant again submitted :-

"I may respectfully submit that the
rosters are maintained properly.
The Ministry offials visited in
1989. They explained some of the
points. We are meticulously
following all the guidelinesg". -



4.5 The Committee find that a number of mistakes
like non-exchange of vacancies, non-grouping of
isolated posts in different categories etc.,‘haye
occurred ih_tﬁe maintenance of rosters by Visakhapatnam

Steel Plant, They would like to impress upon the
Management of Visakhapatnam Steel Plant that the

.staff engaged on the maintenance of rosters should
be imparted training in the proper implementation of
Teservation orders and correct maintenace of rosters.
The Committee also reconmend that the growing of
isplated posts in different cateoories should be
taken up by the Visakhapatnam Steel Plant Management
so .that the backlog of 3C/ST vacancies particularly
in Group 'A' posts can be cleared.



(b) Special Recruitment Drive '
4.6 It has been obscrved that in thé Special
' was

Recruitment Drive exclusively for SCs and STs/launched
by Visakhapatnam Steel Plant in 1989; in CGroup ‘'At,
'B'Gaég;cfgg %2? categories of posts, 61, 4, 261 and

5 4~ Croup 'Af, 'B', fC' and 'D' categories of posts
respgétively were filled up against the requiremen;t

of 131, 9, 540 and 5 posts respectively. It is seen
that out of a total of 685 vacancies proposed to be
filled up by SC/ST candidates in all categories of
posts, vacancies to the tune of 331 only could be
filled up by SC/ST candidates.

4,7 On being asked as to when did the Vigakhapatnam
éteel Plant propose to launch further Special Recruitment
Drives to wipe out the remaining backlog vacancies, it was
submitted by Visakhapatnam Steel Plant that the backlog
position as on 1.1.1993 had been reviewed and a Special
Recruitment Drive had already been initiated. It was
expected that the recruitment will be completed by April-May,
1993,



4.8 When asked about the special efforts made by
the Visakhpatnam Steel Plant to get sufficient number

of SC/ST candidates for Group 'A' posts, it has been
stated that a Special Recruitment Drive was launched

in 1990 and 1991 for filling up of 76 SC/ST posts in
G:oup. tA' in different disciplines. As a result

of these efforts, 10 post*s by SC/ST candidates could
be filled up. The postes mostly in Works Division
which were identified for Special Recruitment Drive
cauld not be filled due o non-a¥ailability of
suitable SC/ST persons with Steel Plant background

and experience.

4.9 During the course of evidence, the Committee
wanted to know as to how many times the Visakhapatnam
Steel Plant had done Special Recruitment Drive during
the last three years. In reply the witness stated:-

“We have done it two'pimea {n 1990
and in I991 the special drive

for recoruitment of SCs and STs
candidates. Right now we are having
77 posts in executive category for"
which special drive is on. We hope
to fill <his up by April-May 1993",



4,10. The Committec note that Visakhapatnam Steel
Plant had conducted twsy Speciai recruitment drives for
SCs and STs in the -years 1990 and 1991 and after
reviewing the backlog posifion of SCs and STs as

on 1,1.1993 a special recruitment drive had aready
been initiated by Visakhapatnam Steel Plant to fill
up 77 posts of senior trainees reserved for ST in
non-exccutive category and 61 posts of management
trainess (technical) reserved forSTs along with

a few other backlog posts and it was expected that
the recruitment will be completed by Aprii—May,l993.

4,11 The Committee appreciate ' that in Vishakpatnam
Steel Plant, the effor:s are on to fill up the
backlog vacancies of $Cs and STs particularly of STs
by resorting to a special recruitment drive for them. .
The Committee howeVer recommend that keeping in view
the huge backlog 0fSCs andSTs in CGroup A, B and D
posts, the Visakhapatnam Stecl Plant should resort

to special recruitment drives in future as well.

The Committee would also like to be apprised of the .
outcome of the special recruitment drive in hand;

the recruitment in which is exbected t> be completed

by Visakhapatnam Steel Plant in Apfil-May, 199 3.



(e) Cricvancas/Complaints

4.12 It has beon stated that there is a reaular
Grievance Redressal Procedure for the employees of
Visakhapatnam Steel Plant under which the SC/ST

employees ara also covered,

4.13 In addition, the members of the SC/ST

Welfare Association functioning in Visakhapatnam Steel
Plant frequently meet variou§.départment/divisional

heads like the General Manager (Personnel & Administration),
Chief Town Administration etc., and grievances, if any,

of SC/ST employees are settled at the earliest.

4,14 It has been stated in the 9th Annual Report
of Visakhapatnam Steel Plant (1990-91) that apart from the
formal grievances handling machinery, a system of

informal grievance handling has been intrpduced for

quick redressal of the problems of the employees at the
shop floor. This experiment has proved particularly
successful in certain areas of the Plant like the

Thermal Power Plant.

4,15 ' The Committece desired to know the number of

complaints/:grievances raceived from SC/ST Employees



during the last three years and also the nature of
grievances/complaints received, normal time taken for
their disposal and als> the number of complaints

disposed of. In response, the witness explained:

"In all 41 grievances have been
settled in 1991 eut of 51 grievances
received, They were relating to
the incentive scheme which has been
implemented. In 1992 we received

71 grievances and 50 were settled.

21 were pending, All the grievances
are settled, within one or two months".

4,16 As Tregards the nature of grievances/
complaints received and the time taken for the
disposal of the complaints, it has been stated in a

written reply:

"The requests/complaints received )

from SC/ST Emnloyees in the recent
e@ars were re?arding accommodation
for SC/ST Welfare Associatinn,to
clear backlog vacancies of SC/ST,
for deduction of contribution from
their salaries towards welfare fund
for familics of deceased SC/ST
employces, minagement assistance
for conducting Centenary celebrations
of Dr,B.R./mhedkar, c¢w. The complaints
also related to service matters and
delays in payment of Lnocal Travelling
Expenses, medical reimbursement etc,
Such requests are agreed to by the
management wherever feasible and ‘the
complaints on service matters are
nomally settled within a. month™".

——

L.

<
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4,17 During the course of evidence, the Committee
impressed upon the Management that not only the service

matters of SC/ST but their general welfare should also

be discusscd such as education of their children
incentive, to deserving SC/ST people etc.

N

4,18 The Witness responded:-

There are many avenues or areas
available for theSC and ST
colleagues of ours where they

do meet. There are Community
Centre. and Multi Purpcse Halls.
They ri2>t there without any
difficulty., We also inter-mingle
with iicm. We spent quite a

lot of money in setting up a park
and putting Dr,Ambedkar's statue.
We have quite a bit of interaction
with thuse people™.



4,19 The Committee regret to note that the
complaints/grievances especially on‘matters like
providing of accommodation for S¢/ST Welfare

Association, assistance for conducting centenary
celebrations of Dr.B.R.Ambedkar, ete. arose in
VisakhapatnamSteel Plant which in the first

instance should have becen settled by informal discussion.
They would like the Vishakapatnam Stecl Plant

Management to be more considerate in dealing with

the complaints/grievances received fram the /ST

Employees.



CH\PTER V - MEASURES TO IMPROVE REPRESENTA TICN
IN SERVICES

(a) Manpower Planning

L

In roply to a query by the Committee as o
whether there was any system in Visakhiaptanam Steel
Plant to assess manpowc™ requirements, especially
the requirement of SCs and STs for the specialised/
technical posts, it has been stated that the manpower
requirements of Vishanatnam Steel plant including
the aspects of recruitm:nt, training, placement
etc. are reviewed continuously at different levels
including at the Board level. While drawing up
recruitment plans, the requirements of SCs andSTs for

various posts are also kept in mind.,

5.2 During the course of evidence, however, it
has been stated that planning is done every year.

We plan for one year and we recruit people.

5.3 It was further submitted:-

"Actually wha' happens is that
when we have a certain number
of vacancies t~ be filled up,



aut-matically as per the
roster and d¥rection; of the
Governm-nt, certain posts are
ear narkel very cleargy for

SC andST people. It is also
known as to how many people
we have to take in these
categories™.



5.4 The Committee observe that in Visakhapatnam
Steel Plant, the manpower requirement (inclucing that

of SCs/STs) of the staff is assessed every y=ar and
there is no system of perspective manpower planning.

The Committee feel that there should be manpowcr
planning for a minimum period of 5 years which would

in turn enable the Visakhapatnam Steel Plant to properly
assess their requirement of SCs/STs for the specialised/
technical posts and to take timely necessary measures
for the selection and training of SCs and 3T candidates
so that suitable persons are available for appointment
against the reserved vacancies as and when required.

The Committee recommend the Visakhapatnam 3Steel Plant

to introduce a system of Manpower Planning, particularly
for the SCs and STs for a minimum period of 5 ycars. and
publicise the yearly manpower requirement in various

cadres for the benefit of SC/ST candidates.



(b)  Igaining abroad

9.5 The Committec observed that out of a 7 -
of 102 employces/trainees sent abroad by Visakh.,.

Stecl Plant for .specialised training from 1989..1G% .

the number of SC/ST Employees/TTainees was 13.

5.6 When asked to explain as to why the nwanhboo
of SC/ST employees/trainees was low as comnar:

general category emnloyees/trainees, it has benn

stated in written reply:-

"The cases of emnloyees being
spohsored fo» training abroad

are mostybe~ag in Technical

areas c9 eiiwg operation and
maintenanc. steel plant
equipments. The training is

imparted as a part of ghe
arqreement/cuntracts signed with
ecuipment suopliers, know-how
supnlies, ctc. and the persons

t2 be sent for such training are
necessarily to be from the same
department or area of specialisatiorn.
However, the interests of emnloyoces
belonging to SC/ST are kept in mind
while finalising the names of th»
employees for deputing to foreicm
countries for training", )



5.7 During the course of evidence, the witness

explained fuyrther:-

WEored gn tr=ining is based on
specialised areas where there
is a sort ~f MOU or agreement
N between the equipment supplier
VLWJ:M}Q_CI_M Steel Plant. Candidates
/are chosen inh those particular
areas as p-r the agreement and they
are sent nut for training., It all
depends upon how many SC?ST
candidates we have at that level
in that particular area. It is
purely a chance. Stpose, the
training happens t»> be in the
srea of rolling mills and, by chance,
SC/ST number is gond, then the
selec ted number becomes quite gond.
It may so happen that ., a
particular area, thei number may be
less, whereas the t2 1 number may
be alright. It all depends upo>n the
area of training. This is worked
nut with the equipment sup»nier.
But, by and larcge, there is no
discrimination. About 12% of the
selected candidates are from SC/ST*,

5.8 The renresentatiwe of the Ministry »f

Steel further clarifiedl:

"The questi~n »f training can be
viewed fr-m two angles. One is
general purpose training. In
Government, we sent staff for
course abroad. The Committee's
view is very valid and the staff
should get the opportunity.



(b)  Iccining abroad

5.5 The Committec observed that out of a inta.
of 102 emnloyces/traine.s sent abroad by Visakhzu: -,

Stecl Plant for speciclised training from 1989.-1591.

the number of SC/ST Emnloyees/Trainees was 13,

5.6 ‘When asked to explain as to why the nunbor
of SC/ST employees/trainees was low as comparzd -

general category emnloyees/trainees, it has becu:

stated in written reply:-

"The cases of emnloyees being
sponsored for itraining abroad

are most being in Technical

areas covering operation andc
maintenance of steel plant
equipments. The t-ainin? is
imparted as a2 part of the
aqreement/contracts signed with
equipment suwpliers, know-how
supnlies, ctc. and the persons

to be sent for such training arc
necessarily to be from the same
department or area of specialisation.
Howevery tne interests of emnloyees
belonging t~ SC/ST are kept in mind
while finalising the names of the
employees for deputing to foreic:
countries ior training". i



5.7 During the course of evidence, the witness

explained further:

"Foreign training is based on
specialised areas where there

is a sort -f OU or agreement
between th:> equipment supplier

and Vizag Steel Plant, Candidates
are chosen in those particular

areas as p-Tr the agreement and they
are sent nut for training. It all
depends up»n how many SC?ST
candidates we have at that level

in that particulsr area. It is
purely a chance. Stppose, the
training happens to be in the

area of rolling mills and, by chance,
SC/ST number is gond, then the

selec ted number becomes quite 'gond.
It may so happen that 5., a
particular area, thei number may be
less, whereas the t2 1 number may
be alright. It all depeads upon the
area of training. This is wnrked
sut with the equipment supnier.

But, by and large, there is no
discrimination. ~ About 12% of the
selected candidates are from SC/ST".

5.8 The résresentative nof the Ministry »f
Steel further clarified:

"The questin »f training can be
viewed fr-m twn angles. One is
general puinose training. In
Gavernment, we sent staff for
course abr-ad. The Committee's
view is v:ry valid and the staff
should get the opportunity.



5.9

The other is trainirng of
supplicre for »narticular
installati»n or operatinn ot
aquipment. Tisere, the staff
working in that a1ea would be
the proper candidates to be
deputed and it cannot be
envisaged that all the equipment
will come in a particular area
because different projects would

be taken up at different times by

the Company. Therefrre, the

staff in different areas may be
required to g on training. By and
large, the Company tries to do
justice to the staff working in that
area which includes SC/ST. You may
accept this".

T this, the C-mmittee reacted that if

there are cligible SC/ST candidates in the areas

required for training abrnad the Visakhzapataen Steel

DPlant should try t» send them for :uch traininz.
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5.10 The Committee sbserve that the number

of SC/ST employees sent for training to foreign
countries is on the lower si‘le. They, therefore,
rec mmend that “the Vis&hhapatnam Steel 2lant should
ensure that an adequate number ~f eligible SC and ST
emnloyees are deputed for training to foreim
count;ies whether for general nrunose of training or
for training under agreement/contract siogned with

the equipment supplier, etc.



CHAFTER VI -~ OTHER MATTERS

It has been abserved from the Annual Repnrt
»>f the Visakhapatnam Steel Dlant for the year 1990-91,
that the statistics relating to representation of
SCs and STs has not been incorparated nroperly in
the Repnrt as per the prescribed format in this

regard,

6.2 Vihen asked t> explain the r2asons for the same,
it has been submitted in a written reply that in the

Annual Report for the year 1991-.92, a separate para

with regard to representation of $Cs/STs in employment

has been included and it will be ensured that the
information relating to SCs and STs infuture Annaul

Repnrt is furnished in accordance with the format prescribed

under the Presidential Directives.
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(b).- S0CIO-ECONOMIC DEVELOIVENT

5.4 It has heen stated in the Preliminary Material
thatVisdkhapatnem Steel il2nt hss not un-iertaken any
snpecial schema for socic-economic development of SCs/STs

by adoptine village(s) nredominantly inh»bitated by SCs

ani 3Ts in the vicinity Lf the ?lant. VN
545 The Committee desired to know as t» why the
Vis’ Steel Ylant has not undertaken any special

scheme for snciose-economic develoopment of SCs/STs by
adonting village/villsnes nrednrminantly inhabited by

SCs ancd STs in the vicinity of the Plant and which had

A direct relevant to the advancement of SCs and STs,

In a written renly, i£ has been stated that Visakhap tnam
Steel i'lant has been facing financisl constraints from
the very beginninc bec :use ~f inadeguate allocation of
funds by the Government in the annual budgets. .althouch
the plant has been completed and commissioned, some

wo?ks still remain t» be cmpleted, Gyverhment has,
therufnre, stili tm provide budgetary supnport to a

great extent, In view of these difficulties, Vigakhap rtpam
Stesl 'lant has not bzen able to fomally adon villages
f~r revelapment in the manner sueh activities are

under taken by other Steel Ilants. Vishakapatnam Stezl

Plant has extended financirl assistance for peripheral
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development of rehabilitati-n colonies in which SC/ST
mopul~tion alsgn exists. Rec\en‘tly a sum of Rs.20 lakhs
is earmorkad for such peripheral development like
construction of Community Welfare Buildings, digring
of borewells, distribution of cycle rickshawg

and sewing machines t5 neady people and school bags
for s:hool children etc., In 2ddition Vishakap atnam
Steel P?lant has introduced exclusive schemes for
award of scholarships to the wards of SC/ST employees
and also cash awards tn the children »f SC/ST
employees for securing first and éecond positions

in SSC. 5 ’

6.6 - Durinc the course of evidence, the Committee
‘pninted out that Vishakapatnam Steel Plant had rzcently
earmatked » sum of Bs.20 lakﬂ. They desired the Miﬁistry
~f Stecrl to come %o their rescue becsuse there were
instruction from Gyvernment cf India that every
Denartment should earmark some amount in their budret
‘proportion-te to the percentane of SCs and ST employees
far th» socio-economic development of SCs/STs., They
should cuantify the amount. The Committee desired

to know from the witness as to how much money had been

L]



quantified by the Department of Steel for the development

of 5C and ST people. The witness submitted as follows:

"I ber your leave to submit a

note on this, I must confess

that the Ministry's budnet is
particularly very little these
days. Mnst of the budget is met
by the internsl resources of PSUs,
Those Undertakings which are hravily
in deficit like the Vizac Steel
Mant are given s-me money to
complete their project. Huwever,
I will have a note for you on this
subject".

6.7 The Committee pointed out to Vishakanatnam
Sterl Plant that they sh»nuld spend some money from the

Peripheral Development Fund for theWelfare of Scavengers
Community who are the most vulnercble amon gt SC people.
Tﬁey sucrested thot these scavengers can be given some
benefits recarding educat%nn, emnloyment etc. and

desired t» know from the witness their resnonse in this

regird,

The witness responded:

Wi will certainly take note of it",



6.8  The Committee note that Vishakapatnam Steel Plant
has extended financisl assistance for peripheral
develapment of rehabilitation colonies in whigh

SC/ST population also exists and recently a sum of

Re20 lakhs is carmarked for peripheral develspment.

The renresentative of the Ministry of Steel, however,
confessed during the course of evidence that Ministry's
direct budgetafy contribution was practically very little
for supnorting such activitiés of thevlsakhabatnam.Steel

pl Aan t‘

6.9 The Commi ttee recommend that Vishakapatnam Steel
Plant should strive to undertake special schemes for
sncio-econmic development of SCs/STs by adopting village/
villages prcdominagtly inhabited by SCg and 3Ts in +t+
vicinity of the Plant, They further recommend that the
Visekha atnam Steecl 2lant should snend some money from
their neripheral Develanment Fynd for thé welfare of the
Scavangers Community who are tte most wulnerable

section amoncst SCs/STs on the activities like

education, employment, medical facilities, shel ter...

eté.



6.10 The Committee also degire the Ministry of Steel
to come to the rescue of the Visakhapatnam Steel Plant

by providing adequate funds from Special Component Plan
and Tribal Sub Plan to them in undertaking the schemes
having a direct relevance to the ad¥ancement of the

SCs/STs.
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pesition
nf ths Board

After introduction during the course .

»

of evidence, the Committee desired to know as to whé%her

the Visakhapatnam Steel Plant Authori ties had ever taken

up with the Ministry that there should be sne Director
fron SCs/3Ts on their Board.

. ®,. The Comhittee which also visited Visakhapatnam Stecl

Plant during the course of their on-the-spot Study Tour
where they desired the Visakhapatnam Stecl Plant tn take
up the issue of appointment of SC/3T Director on the

" Board of Visakhapatmam Steel Plant with their Administra-

tive Ministry, desired to know from the Witness as to
whether the matter was taken up by the Visakhapatnam
Steel Plant with their Administrative Ministry,

.

3. The'witness stated:

"The policy regarding appointment of
Directgs in public sector enterprises

is decfded by the Department of Public
‘Bnterpffses and the appointing authority
is the Appointment Committee of the
Cabinet. Baglier, a similar 8uggestion
was examined by the Department of Public
Enterprises and they decided that it was
not necessary to appoint specifically SCs
or 3Ts Director on the Board of the Company
with reference to 38th Report of the
Committee on SC and ST".

4. The Committec then desired to know the views of
the Ministry regarding the appointment of SC/ST on the
Board of Directors, the witness submitted:

"My submission is, if a suitable ,
candidate is available, certainly
he should be appointed™”.

5. The Committee wanted to have an unambi gous
response of the Ministry as t» whether a member from
Scheduled Caste and Scheduled Tribe should be appointed
on the Board of Directors, the witness replied:

"™e will take it up with the Department
of Public Enterprises™.



6. To a further query to this cffect, the witness
cxplained:

"o will abide by the Directives
of Bureau of Public Enterprisecs".

7 To a specific ocuery from the Committec as to give
their views »ver the issue of such ar appointment, the
witness agreed to the suggestion of the Committee that 3
member from Scheduled Caste and Scheduled Tribe should
be anpointed on the Board of Directors.

3. -During the course of ovidence, the Committee
desirad to know from the Visakhapatnam Steel Plant
ﬂSﬁﬁQgﬁ_QQQ authorities as to how was it that they were not getting
-Remedies | - enough SC/ST technicians in 'C' catecory of posts, the
far Shortfalls representative of the Visakhapatnam Stecl Plant
submitted:

"In CGroup C, we have two categories

>f paople. One is technicians,whom

we recruit at lower level ; and

another is Chargeman catecgory whom

we Tecruit at a hicher level who will
be promoted and go to the category B.
The qualification is Matric and ITI for
technicians and Qkploma in Engineering
for Chargeman. In both cases, candidates
are in short supnly. They are exposed

to written test and many do not pass.
This has also been accentuated becisuse
of the fact that our recruitment is very
very rapid in the lasttwo :or three years.
Our Plant Units are commissioned within
a periof of almost two years. Sn, it is
not that we have not cet the people; but

there is a shortfall still especially in
STs™, .
9. On being questioned by the Committee to name

the posts against which ST candidates were not available
the witness stated:

"In the case of executive and supervissry
nosts, the availability of the ST
candidates is very very inadequate.’s a
matter of fact, we have made a number of
exclusive advertisements to recruit them,
but it has been a herculean task t» get
these people. We are facing a very .
difficult task with regard to groups A\
and B posts. But we will be able to make
up Group B posts by promotion from Group
cm. .



10. As regards the aVaiid:ility of ST candidates,
the witness during the course of evidnee submitted
*that in spite of all the attempts, they ere not
getting ST candidates,

11, When Committee desired to know from the !
witness that if the particular categry of persons
especially STs were not available in any Group of
posts, then how did they propose t» fill up these
posts in view of the ewisting backlog in CGroups of
posts, the witness explained:

"We are making an honest attempt.If

we are not able to meet with success,

then as you advised, we will try to

club certain posts and try to fill uwp
these posts. Our last alternative would

be tat we will seek clearance of the

Board to convert some posts of ST intn 3C?,

12. As regards the backlog of ST candidates in
Group A posts, the witness informed the Committee
that 'we are confident that we will be able to make
up this shortfall',

13, The Committee desi~ed to know from the
Witness the time span in which it was proposed by
Visakhapatzgm Steerl Plant to make up the backlor a¢
far as Cro 'B' and 'C' were concerned, the witness
responded:

"Our planning is such that roughly within
a period of 13 or 24 months, we should

be able to make it up. And other problems
have also come in. While commissioning
the plant, we have done a good job.We

had to recruit a massive figure of 2500
people per year. We did not have
breathing time. Suppose candidates have
failed, we had to call them again. But
that possibility is not there...".

14. During the course of evidence, the witness
rejterated his earlier commitment regarding clearing
the backlog of Group 'B' and 'C' vacancies as follow-

"....as I have mentioned earlier in

reply to some of the questions nut

up by some of the Members, it will be
our considered and conscious effnrts t»
see that within 18 to 24 months' time we
fill up the backlog in SC/ST categorias ™



15.,. During he courge of evidence, while replyinr
to another query, the witness stated they did not
expect that there would be shortfall of candidates.

: Once the aualifying period of four years was over
amse ual.
Q‘“;;%;%ia in there w=ould be endugh flow of candidates for pr0$0tim
Batians T
Pramo 164 During the course of evidence while discussing

in-service training for promotions and on the question
of giving further reluxation to 3C/ST candidates who
could not qualify even after training for periods
ranging from 18 months to 30 maths, the witness
Tesponded:

"We will do it. Vle will work out that
scheme t> give some sort o2f relxation.
When the question of promotion from one
cadre to the »ther cadre arises, we

will give one or two more chances to P
SC/sTh,
17, During ;he course of evidence, in reply tn a
guestion as to how they have arrived at this decisinan
Reservation the representative of the Ministry of Steel submitted:

Diragtives i
In this case, most of the posts in B,
C and D are filled up by promotion and
therefore the extent of direct recrui tment
is small. According to my information, the
company does it locally. Therefore it is
not coming in the category of All India
recruitment by either limited cdmpetitive
examination or without it. Therefore they
have sdopted the original standard which
the presidential directive says is
anplicable to C & D group, in respect of
Croup B also".

'S

18. He submitted further:-

"It is because of the peculiar circumstances
where most of the posts are filled up by
promotion and there is very limited
recruitment. They are doing it only
locally".

19. The Chairman-cum-Man acing Director of
Visakhapatnam Steel Plant added:-

"There is an understanding reached with the
Covernment of Andhra rradesh that we must
take all the people at this category from
the local employment exchange only. That
is why this cannot be kept as All India
post. As far as promotion reservation 1s
concerned,15% for SC and 7% for ST is

earmarked™.



édeviation

20. When the Committee pointed sut the fact that
there were clear instructinns in the Presidential
Directives that Croup 'B' posts were All India Posts
(the percentacge applicable to these posts should be ' o
15% and 74% for Scheduled Castes and Scheduled Tribes,
respectively) and desired t- know why the Presidential
Directives had not been followed by the Visakhapatnam
Steel plant, the witness submitted :- '

"The Project has to m:ve and the work has

to go on. So, it is a sort of » enmpromise
formula. It is not that the entire category
has been taken from them. We have resnrted t~
All India selection for some posts of

category 'B'. That means we ‘have taken them
from Steel Authority of India and other allied
Steel manufacturing units to get experienced
(SC/ST) candidates™,

21, When the Committee pointed out that they have not
come across any organisation in the country where the
recruitment to CGroup 'B' posts had been localised and
desired to know the basis for/from the Presidential
Directive in this regard, the representative of the
Ministry of Steel exaplined:-

"The Ministry have of course, issued a.
ditective in 1991 and the understanding

is that most of the posts in Grouwp 'B!

will be by promotion from Group 'C'. We

agree with you that if it has to be open
recruitment, it should be on all-India

basis. As the CMD has pointed out, sometimes
there are local difficulties which may strain
the management. But the Ministry is not iR
favour of localising the recruitment®”.

22, When the Committee pressed for direct
recruitment on all-India basis for Croup 'B' posts the
witness concluded:-

"mie will take it up with the Managemrent
to make it All-India cadre to the extent
there is direct recruitment."
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23. During evidence the Committee pointed out that in
some cases the letterw were not reaching in time to
neople and even registered letters got delayed svme . .
This was more so in villages and thus, the very purpns-
of the letter was defeated. The Committee, therefore,
desired that it should be ascertained as t» whether

the letters had really been received by the candidat~s
and if not, they must be given relaxation.

24. During the course of evidence, the Chai man-cum-
‘Managing Director submitted:

"is I mentioned, the recruitments were more
particularly in the years 1989, 1990 and
1991. Qur lersonnel Department could not
just manage to inbrm the failures or the
deficiencies on the part of the Scheduled
Castes and Scheduled Tribe candidates tp the
Employment Exchenge in view of the shortage
of manpower available with us. Now the
majority of the selections is nver and for <
the rest part of it, we assure the Chaimman
that in future, we will bring out such cases
to the notice of the Employment Exchanges™.

25. During the course of evidence the representativ-
of the Visakhapatnam Steel Plant submitted:-

"I may respectwflly submit that the
rosters are maintained properly. The:
Ministry officials visited in 1989, They
explained some of the poi.its. We are
meticulously following all the ouidelines™,

26 . During the course of evidence, the Committec
wanted to know as 1o how many times the Visakhapatnam

Steel Plant had done Special Recruitment Drive during
the last thre~ years. In reply the wiiness stated:-

"We have done it two 4imes. in 1990 and
in 1991 the special drive for recruitment
nf SCs and 5Ts candidates. Right now we
are having 77 posts in executite category
for which special drive is on. We hope to
fill this up by April-May 1993°,

27. The Committee desired to know the number of
complaints/arievances received from SC/ST Employees
during the last three years and also the nature of
arievances/complaints received, normal time taken for
their disposal and also the number of complaints
disposed of. In response, thewitness exaplined:




"In all 41 grievanceg have been

settled in 199! out of 51 grievances
received. They were relating t» the
incentive scheme which has been impl memted
In 1992 we received 71 grievances and 50
were settled. 21 were pending. All the
grievances arc settled, within one or two
months ",

28, During the course of evidence, the Commi tteec
impressed upon the Mansgement that not only the
service matters of SC/ST but their general welfare
should also be discussed such as education of their
children,incentive. to deserving SC/ST people etc.

29. The witness responded:

"There are many avenues or areas
available for the SC and ST
colleagues of ours where they do
meet. There are Communi ty Centres

and Multi Purpose Halls. They meet
there without any difficulty. We also
inter-mingle with them. We spent quite
a lot of money in setting up a partk
and putting Dr.Ambekkar's statue. Ve
have quite a bit of interacation with
these people".

30, During the course of evidence, however,
it has been stated that plannino is done every yea.

Manpower 2lapning We plan for one yegar and we recruit people.

31. It was further submitted:-

"Actually what happens is that

when we have a certain number

of vacancies to befilled w
aut-matically as per the roster

and directives »f theGovernment,
certain posts are earmarked very
clearly for 5C and ST people. It

is also known as to how many people
we have to tske in these cateoories™.



32.  During the course of evidence, the witness
Teaini explained further:-

<Laaning
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"Foreign traininc is based on
specialised areas where there
is a sort of MOU or arnreement
between the equipment supplier
and Vizag Ste=1 Plant,Candidates
are chosen in those particular
areas as per the agraement and they
are sent out for training. It all
depends uposn how many SC?ST
candidates we have at that level
in that particular area. It is.

. purely a chance. Suppose, the
trainino happens to be in the
aréa of rolling mills and, by chance,
SC/ST number is good, then the
selected number becomes auite good.
It may so happen that in a
particular area, their number may be
less, whereas the total number may be
alright. It all depend upon the area
of training. This is worked out with
the equipment supplier. Thys by and ”
large, there is no discrimination.
About 12% of the select:d candidates

‘are from SC/ST".

33. The rcpresentative of the Ministry of Steel
further clarified:-

“The question of training can be

viewed from two angless One is

general purpose training. In Govt.,

we sent staff for course abroad. The
Committee's view is very valid and the
staff should c.t the opportuni ty.

Thae other is training of suppliers

for particular installation or
operation of equipment. Therg the

staff working in that area would be

the proper candidates to be deputed

and it caanot be envisaged that all

the equipment will come in a particular
area because different projects would
be taken up at different times by the
Company. Therefore, the staff in different
areas may be requir~d to go on training
By and large, the Company tries to do
justice to the staff working in that
area which includes SC/ST. You may accept
this",
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34, To this, the Committee reacted that if there
are eligible SC/ST candidates in the areas

required for training abroad, the Vishakpatnam Steel
?lant should try #o0 send them for such training,

35. During the course of evidence, the Committec
pointed nut that Visahakpstnam Steel Plant had
recently earmarked a sum of Rs.20 lakh. They desired
the Ministry of Steel t5 come to their rescue
because there werc instruction from Government of
India that c¢very Department should earmark some
amount in their budget proportionate to the percent-
age of SCs andSTs aemployees for the socio-economic
development of SCs/STs. They should quantify the
amounti The Committee desired to know from the
witness as to how much money had been quantified

by theDepartment of Steel for the development of
SC and ST people. The witness submitted as follows:-

"I beg your leave to submit a

note on this. I must confess

that the Ministry's budget is
particularly very little these

days. Most of the budget is met

by the internal resources of #SUs.
Those Undertakings which are heavily
in deficit like %he Vizag Steel ?lant
arc given some money to complete their
project. However, I will have a note
for you on this subject".

36, The Committee pointed out tos Vishakapatnam
Steel Plant that they should spend some money from
the Peripheral Development Fund for the Velfare

of Scavengers Community who are the most vulnerable

amongst SC peopke.. - Thoy sungested that. thes>

scavongers can be given some benefits regardin
educatgon, cmnloyment otc, and desimd to knbw gram

the witness their response in this regard.

The witﬁess responded:

Mo will cerf&iniy'take note of it".

The C ittee t e
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